FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF TRIVENIMUDRAI PROJECT

LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor Trivenimudrai Project Limited
2. | Date of incorporation of corporate debtor | 15/09/2010
3. | Authority under which corporate debtor is | Registrar of Companies - Mumbai
incorporated / registered
4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor U40106MH2010PLC327565
5. | Address of the registered office and | Registered Office: - 405, Floor — 4, Plot — 212,
principal office (if any) of corporate | East Wing, Tulsiani Chambers, Free Press
debtor Journal Marg, Nariman Point, Mumbai —
400021, Maharashtra, India
Principal Office:- SR. No. 97/3, Fl. No. B-06,
Ambegaon Vally Haveli, Pune Ambegaon BK
(Part) (N.V), Pune, Maharashtra, India, 411046
6. | Insolvency ~commencement date in | 315056 (Order received on 19/01/2026)
respect of corporate debtor
7. Estlmaj[ed date of closure of insolvency 12/07/2026
resolution process
8. | Name and registration number of the | Name: - Mr. Mahesh Kumar Gupta
insolvency professional acting as interim | Reg No: - IBBI/IPA-001/IP-P00478/2017-
resolution professional 2018/10866
9. | Address and e-mail of the interim | Reg Address: - C / O AEMG & Associates
resolution professional, as registered with | Chartered Accountants, 202, New Heera Panna
the Board Industrial Estate, Opp Business Park, Near
Virwani Industrial Estate, Off Western Express
Highway, Goregaon (East), Maharashtra -
400063
Email ID: - camkg59@gmail.com
10. | Address and e-mail to be used for | Address: C/O AEMG & Associates Chartered
correspondence  with  the interim | Accountants, 213, New Heera Panna Industrial
resolution professional Estate, Opp Business Park, Near Virwani
Industrial Estate, Off Western Express
Highway, Goregaon (East), Maharashtra -
400063
Email ID: - irp.triveni@gmail.com
- camkg59@gmail.com
11. | Last date for submission of claims 02/02/2026 (14 days from the date of receipt of

the Order by IRP)




12. | Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

13. | Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

Not Applicable

14. | (a) Relevant Forms and (a) Relevant forms can be downloaded from
(b) Details of authorized representatives the website of IBBI-

are available at: http://www.ibbi.gov.in/downloadform.html/
(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered
the commencement of a Corporate Insolvency Resolution Process of Trivenimudrai Project
Limited on 13" January, 2026 (Order received on 19" January, 2026).

The creditors of Trivenimudrai Project Limited, are hereby called upon to submit their claims
with proof on or before 02" February, 2026 to the Interim Resolution Professional at the

address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Mahesh Kumar Gupta

Interim Resolution Professional of Trivenimudrai Project Limited

IP Registration No: IBBI/IPA-001/IP-P00478/2017-2018/10866 (AFA valid up to
31.12.2026)

Date: 21% January, 2026
Place: Mumbai


http://www.ibbi.gov.in/downloadform.html/
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Core sector
growthrises
to 3.7%InDec

® After contracting
for two months,
electricity sector
grows by 5.3%

FE BUREAU
New Delhi, January 20

THE INFRASTRUCTURE SEC-
TOR expanded by 3.7% year-
on-year in December, largely
driven by the growth in the
electricity sector. The sector
grew by 5.3% during the
month after recording back-
to-back contraction in Octo-
berand November.

Overall, five of the eight
components of the Index of
Eight Core Industries (ICI)
recorded positive growth in
December. The core sectors
had grown just 2.1% in
November.

The output of electricity,
coal, cement, steel and fer-
tilisers marked expansion in
December, while refinery
products, natural gas and
crude oil contracted. In
December 2024, ICI had
expanded 5.1%.

Within the sectors,cement
grew 13.5%, followed by steel
(6.9%), electricity (5.3%),fer-
tilisers (4.1%) and coal
(3.6%). The sectors that con-
tracted were crude 0il (-5.6%),
natural gas (-4.4%),and refin-
ery products (-1%).

Refinery products, elec-
tricity, steel and coal have
maximum weight in the
index. While refinery prod-
ucts contracted, electricity,
coal and steel recorded posi-
tive growth in November.

According to economists,
the December uptick was not
broad-based as five of the

UPWARD MOVE

Index of eight core industries

Dec 2025

Dec 2024

eight sectors witnessed a
deterioration in their y-o-y
growth rates in December
compared with the previous
month.

Aditi Nayar, chief econo-
mistatIcra,said while growth
in cement output decelerated
in December, it remained in
double digits, which, along
with the healthy growth in
steel output, suggests that
construction activity likely
remained robust.

Icra expects IIP growth to
ease somewhat to 4.5-5.0%
in December from 6.7%
in November.

The ICI measures the com-
bined and individual perfor-
mance of production of eight
core industries, which com-
prise 40.27% of the weight of
itemsincluded in the Index of
Industrial Production (IIP).

The cumulative growth
rate of ICI during April to
December stands at 2.6%
(provisional) as compared to
4.5% during the same period
of last year.

FE BUREAU
New Delhi, January 20

THE NATIONAL HIGHWAYS
Authority of India (NHAI) is
planning to retire more than
%35,000-crore debt before
maturityin the current financial
year, a plan which will bring
down its outstanding liabilities
below X2 lakh crore.

The debt reduction through
prepayment is continuation of
the policy which started in the
previous financial year,when a
staggering ¥86,000 crore was

repaid. So far in this financial
year, the highway builder has
reduceditsdebtby<7,290 crore
through redemption of the

| !"E X7 290 Ccr

debt cut by NHAI

bonds on maturity. This has
brought down the total debt to
%2.35 lakh crore. Last year’s
repayment included 50,000

EASING 23.48 lakh cr | 3.35 lakh cr
THE Peak debt of Debt at the end
BU RDEN NHAI in 2021-22 of 2023-24

22.35 lakh cr

NHAI's current
total debt

crore from the National Small
Savings Fund.

“In line with government
policy, NHAI has not borrowed

since 2023 and debt outstand-
ing has reduced drastically.
Sincethen,thedebtliabilitywas
reduced by around 329%,” an
official said.

Atits peakin FY22,NHAI’s
total outstanding debt had bal-
looned to ¥3.48 lakh crore
before the government put an
end to fresh borrowings. By the
end of FY24, total debt fell to
%3,35,173 crore. The Ilast
tranche of loans of X700 crore
via bonds was raised by the
highwaybuilderin FY23.

“Due to proactive negotia-

tionswith banks, NHAIwasable
toreduceitsinterest burden by
refixing interest rates lower by
about 80 bps during the last
twoyears,whichresulted in sav-
ings above 3,500 crore,” the
official added.

As borrowings were not
allowed, the government picked
up the costs of highway devel-
opment while creating alterna-
tiverevenue streamsinthe form
of asset monetisation. Proceeds
of highway monetisation via
InvITs are exclusively used for
debt repayment.

'NHAI lo< to prepay X35,000-cr debt this fiscal

Sugar output rises
22%to 15.9 MT

FE BUREAU
New Delhi, January 20

THE COUNTRY'S SUGAR
production has crossed
15.9 million tonne (MT) so far
inthe currentseason 2025-26
(October-September), an
increase of 22% on-year,
industry body ISMA said
on Tuesday.

The surge was mainly due
to higher cane supplies and
betteryields.

Atotal of 518 millsare cur-
rently crushing sugarcane,
comparedwith 500 during the
corresponding period of the
previous season,data from the
Indian Sugar & Bio-Energy

Manufacturers Association

(ISMA) showed.
Sugar output in
Maharashtra rose by

51% to 6.45 MT till January
15,2026, compared with the
same period in the previous
season.

Output in Uttar Pradesh
and Karnataka grewby 8% and
13% to 4.6 MT and 3.1 MT,
respectively.

Sugar production is
expected to rise by 16%
to 34.35 MT in the 2025-26
season, compared with
the previous season due to
adequate monsoon rains and
higher area, as per the first
advance estimate.

STEADY GROWTH.
STRONG
FUNDAMENTALS

Jute Commissioner tightens

raw jute stock limits

THEJUTE COMMISSIONER has
reduced the permissible stock-
holding limits for raw jute by
traders and mills with immedi-
ate effect,amid a surge in prices
to around ¥13,000 per quintal,

officials said.

The move partially modified
anearlierorderissuedin Decem-
ber2025 andwasaimedat curb-
ing hoarding and stabilising the
rawjute market, theysaid. PTI

Rani Lakshmi Bai Central Agricultural University, Jhansi

Gwalior Road, Jhansi-284003 (U.P.)

Advertisarment Mo RLBCALIDT 2026

Short Vacancy Notification

Through advertisement no. RLBCAL/D1/2026, online applications from
eligible Indian Mationals are invited for recruitment of Registrar, Dean
College of Veterinary & Animal Sdences, Assistant Registrar and various
teaching positions of different colleges of Rani Lakshmi Bai Central
Agricultural University Jhansi. For more details (essential qualifications,
category of reservation, pay scale, application fee, application form and
otherinstructions) please visit university website www. ribcau,ac.in.

Registrar
_ . CENTRAL WAREHOUSING CORPORATION
(A Navratna CPSE)
Mumbﬂl Pﬂrt AUthﬂrlty @Fﬁp Website; wwiw cewacornicin -ﬂl :
: Notice Inviting Tender
- No, CWC/BEC/ED/7(T) (e)/2025-26 Dated: 16.01.2026
Mumbai Port Authority invites online Tender No. E-B2/2025: CANCELLATION OF ELECTION

E-Tender-cum-e-Auction for purchase, demolition and removal _ _ - _ _

It is to inform that Shri Bipinbhai Maranbhai Patel, 5/0

of dismantled materials of shed Mos. 1, 2 & Custom's shed at

Hay Bunder and C-Shed at Haji Bunder, GWND.
The Due Date of the Tender is 09/02/2026. Details of the tender

are avallable on MbPA's website http:/'www.mumbaiport.gov.in
AND http:fiwww.eprocure.gov.infeprocure/app

hMbPA-43-2025

Chief Engineer (I/C)
Mumbai Port Authority

Shri Maranbhai Patel, resident of Patel Yas, At 1181 Gota Gam,
Tal. - Daskroi, District - Ahmedabad, Gujarat - 382481 is elected
unopposed as Director on the Board of Central Warehousing
Corporation representing Cooperative Societies under section 7(1)
(&) of the Warehousing Corporations Act, 1962 for a period of three
years wet 06022026 to 05022029, As such the election meeting
scheduled to be held on 06.02.2026 has been cancelled.

Secretary, CWC

EPS
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FORM A
PUBLIC ANNOUNCEMENT
nder Regulation 6 of the Insolvency and Bankruptcy Board of India
Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
or The Attention Of The Creditors Of Trivenimudrai Project Limited

RELEVANT PARTICULARS
1. [Name of Corporate Debtor Trivenimudrai Project Limited
2. |Date of incorporation of corporate debtor|15.09.2010

Authority under which corporate|Registrar of
" |debtor is incorporated / registered| Mumbai _
Corporate Identity No. / Limited Liability]U40106MH2010PLC327565

Identification No. of corporate debtor
Address of the registered office|Registered Office:- 405, Floor
and principal office (if any) of|4, Plot 212, East Wing, Tulsiani

Consolidated
Nine months ended |Year ended

31/12/2025| 31/12/2024| 31/03/2025 | 31/12/2025 | 31/12/2024| 31/12/2025| 31/12/2024| 31/03/2025

Companies - Quarter ended Nine months ended | Year ended|  Quarter ended
31/12/2025

Un-audited

Particulars

Un-audited Un-audited

jforperate deblor ﬁ/lr;?gr;nb?\lr:}im;eePoi man 1 |Total income from operations 3.919.71| 4.391.03| 12,096.50| 13,031.61) 17,394.94| 3,919.71| 4,389.35| 12,094.66| 13,029.93| 17,393.26
. orincinal Omeer. S No. 6715, FI 2 | Net Pn:mt for the period (before Tax and Exceptional items) | 357.98| 300.24] 1,175.78| 1,158.76| 1,546.60,  357.98| 298.56| 1,173.94] 1,157.08| 1544.92
bune Anbosmor BIC (P (vl 3 | Net Profit for the period before Tax (after Exceptional items) | 357.98| 300.24| 1175.78| 1158.76| 1546.60, 357.98| 298.56| 1,173.94| 1,157.08| 1,544.92
Pune, Maharashtra, India - 411046. : : . X
6. ['C/vency-commencement-daie T3.09.2056 (Ordbr recsived o 4 | Net Profit for the period after Tax (after Exceptional items) 265.58| 221.62| 873.36) 85833 114551 266.84| 220.99| 67429 860.44| 1,148.32
—ESia dsteof closrs oT[12.07°2028 5 | Total Comprehensive Income for the period 267.91| 22233| 877.68| 862.37| 115402  269.13| 221.67| 87857 864.41| 1,156.78
" linsolvency resolution process [Comprising Profit for the period (after tax) and
N d registrati ber of the|N : Mr. Mahesh K i
o[yt sung o G, R BBV GO, Other Comprenensive Income (after tax)]
resolution proressiona - - H i
= dress‘;n 3 6-mall of the interim|Req_ Address~ C / O AEMG & 6 | Equity Share Capital ( Face value ::1_f < 2/- each) 137.68| 13768 137.68| 137.68 13768 137.68| 137.68) 137.68| 137.68 13?’-&‘@
aiiered withine Board | [202, New Heeta Panna. st | e o) R han DeRneasshow IR 999198
. Opp Busi , in the Audited Balance Shee
f Vivani Incusirial Esal, O Westo — co Sheel
Express Highway, Goregaon (East), 8 | Earmings Per Share in ¥ (Face Value of ¥ 2/- each)
Maharasfita - 400003, Emall 1D (not annualised for quarter/ nine months)
gs9@gmail.com
Address and e-mail to be used for|Address: C / O AEMG & Associates Basic fﬂ 3.86 3.22 12.69 12.47 16.64 3.88 3.21 12.70 12.50 16.68
correspondence with the interim|Chartered Accountants, 213, New
resolution professional Heera Panna Industrial ~Estate, Diluted (%) 3.86 3.22 12.69 12.47 16.64 3.88 3.21 12.70 12.50 16.68
Opp Business Park, Near Virwani
10. Industrial ~ Estate, Off Western Note:

Express Highway, Goregaon (East),
Maharashtra - 400063,
Email ID:- irp.triveni@gmail.com, -
camkg59@gmail.com..
Last date for submission 0f]02.02.2026 (14 days from the date of
claims receipt of the Order by IRP)
Classes of creditors, if any, under|Not Applicable
clause (b) of sub-section (6A) of
section 21, ascertained by the 9
interim resolution professional }
Names of Insolvency Professionals|Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class) _
(a) Relevant Forms and (a) Relevant forms can be 3)
(b) Details of authorized|downloaded from the website
14.|representatives are available at: |of IBBI-, http://www.ibbi.gov.in/
downloadform.html/
(b) Not Applicable
Notice is hereby given that the National Company Law Tribunal,
Mumbai Bench has ordered the commencement of a Corporate
Insolvency Resolution Process of Trivenimudrai Project Limited on 13"
January, 2026 (Order received on 19 January, 2026).
The creditors of Trivenimudrai Project Limited, are hereby called upon to
submit their claims with proof on or before 02" February, 2026 to the Interim
Resolution Professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic
means only. All other creditors may submit the claims with proof in
person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
Date: 215t January, 2026 Sd/-
Place: Mumbai Mahesh Kumar Gupta
Interim Resolution Professional of Trivenimudrai Project Limited
IP Registration No: IBBI/IPA-001/IP-P00478/2017-2018/10866

(AFA valid up to 31.12.2026)

1) The financial statements have been prepared in accordance with the Indian Accounting Standards (Ind AS) as prescribed under Section 133 of the Companies Act, 2013 and read
together with the Companies (Indian Accounting Standards -Ind AS) Rules issued thereafter and other accounting principles generally accepted in India. These financial results are
presented in accordance with the requirements of Regulation 33 of the SEBI (Listing Obligations and Disclosure Reguirements) Regulations, 2015 as amended from time to time along
with other relevant rules issued thereunder.

The above is an extract of the detailed format of quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements)
Regulations, 2015 (as amended). The full format of the quarterly Financial Results is available on the Stock Exchange websites. (www.nseindia.com and www.bseindia.com) and also
on Company’s website www.gujaratgas.com. The same can be accessed by scanning the QR Code.

The above financial results were reviewed and recommended by the Audit Committee and approved by the Board of Directors at its meeting held on 20" January, 2026
at Gandhinagar, Gujarat.

4) Previous period figures have been reclassified / regrouped wherever considered necessary to conformto the current period figures.

1.

12.

13.

For and on behalf of Board of Directors
Gujarat Gas Limited

Avantika Singh, IAS
Managing Director

Place: Gandhinagar
Date : 20" January, 2026

GUJARAT GAS LIMITED

Regd. Office: Gujarat Gas CNG Station , Sector-3/C, Gmdhinagﬂr-«?-ﬁiﬂﬂﬁ |
District: Gandhinagar, Gujarat, Tel : +91-79-26737400 Fax: +91-79-26466249 Website: www.guje
Email: h\rﬁ-tors@gulamtga&m | CIN : L40200GJ2012SGC069118

epaper.financialexpre,ﬁ.mn'. .
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WEDNESDAY, JANUARY 21, 2026

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

For The Attention Of The Creditors Of Trivenimudrai Project Limited

RELEVANT PARTICULARS
1. |[Name of Corporate Debtor [Trivenimudrai Project Limited
-_|Date of incorporation of corporate debtor|15.09.2010
3 Authority under which corporate|Registrar of
" |debtor is incorporated / registered| Mumbai
Corporate Identity No. / Limited Liability|U40106MH2010PLC327565
Identification No. of corporate debtor
Address of the registered office|Registered Office:- 405, Floor
and principal office (if any) of|4, Plot 212, East Wing, Tulsiani
corporate debtor Chambers, Free Press Journal
Marg, Nariman Point, Mumbai -
5. 400021, Maharashtra, India.
Principal Office:- SR. No. 97/3, Fl.
No. B-06, Ambegaon Vally Haveli,
Pune Ambegaon BK (Part) (N.V),
Pune, Maharashtra, India - 411046.
Insolvency commencement date|13.01.2026 (Order received on
in respect of corporate debtor 19.01.2026)
Estimated date of closure 0f|12.07.2026
insolvency resolution process
Name and registration number of the|[Name: Mr. Mahesh Kumar
8. |insolvency professional acting as interim|Gupta, Req No.: IBBI/IPA-001/
resolution professional IP-P00478/2017-2018/10866
Address and e-mail of the interim|{Reg_Address:- C / O AEMG &
resolution professional, as|Associates Chartered Accountants,
registered with the Board 202, New Heera Panna Industrial
Estate, Opp Business Park, Near

Companies -

9. Virwani Industrial Estate, Off Western
Express Highway, Goregaon (East),
Maharashtra - 400063, Email ID:-
camkg59@gmail.com
Address and e-maiil to be used for|Address: C/ O AEMG & Associates
correspondence with the interim|Chartered Accountants, 213, New
resolution professional Heera Panna Industrial Estate,
Opp Business Park, Near Virwani
10. Industrial Estate, Off Western
Express Highway, Goregaon (East),
Maharashtra - 400063,
Email ID:- irp.triveni@gmail.com, -
camkg59@gmail.com..
1 Last date for submission 0f}02.02.2026 (14 days from the date of
“|claims receipt of the Order by IRP)
Classes of creditors, if any, under|Not Applicable
12 clause (b) of sub-section (6A) of
“|section 21, ascertained by the
interim resolution professional
Names of Insolvency Professionals{Not Applicable
13. identified to act as Authorised

Representative of creditors in a class
(Three names for each class)
(a) Relevant Forms and (a) Relevant forms can be
(b) Details of authorized|downloaded from the website
14. |representatives are available at: |of IBBI-, http://www.ibbi.gov.in/
downloadform.html/
(b) Not Applicable
Notice is hereby given that the National Company Law Tribunal,
Mumbai Bench has ordered the commencement of a Corporate
Insolvency Resolution Process of Trivenimudrai Project Limited on 13t
January, 2026 (Order received on 19* January, 2026).
The creditors of Trivenimudrai Project Limited, are hereby called upon to
submit their claims with proof on or before 02" February, 2026 to the Interim
Resolution Professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic
means only. All other creditors may submit the claims with proof in
person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
Date: 21st January, 2026 Sd/-
Place: Mumbai Mahesh Kumar Gupta
Interim Resolution Professional of Trivenimudrai Project Limited
IP Registration No: IBBI/IPA-001/IP-P00478/2017-2018/10866

(AFA valid up to 31.12.2026)

@ OMKARA OMKARA ASSETS RECONSTRUCTION PRIVATE LIMITED

Regd. Offece; &, M.P. Magar, 1=t B4reet. Kangu Magar Exén, Tingur- B41607 (TH]
| Corperale Offles: Kohinoor Square 4TI Fiote, .G, Kefear Marg, Gadkan Chowk, Dedar (W], Mumba - 400028,

NOTICE UNDER SECTION 13(2) READ WITH
SECTION 13(13) OF SARFAESI ACT, 2002
' SPEEDPOST /Email Without prejudice
Ref, No,- OMEARA MumR25T3 2004-25

Ta

1. Bhushan Laxman Kaikar (The Borrower)
Mahaded Magar, Manjar Road, Margaral BE,
Mear Durma Mata Mandir, Pume - 412 307,
Maharashbra. Also AL Flal No. 301, 3ed Flear,
Brushnai Sr Moo 2, H Mo, 40, Naarblur Saciety,
Undn, Pura - 411028

Dated: 30090, 2025

Z. Sarika Bhushan Katkar (The Co-
Borrower} Mahadao Magas, Manjan Foad,
Manjara BX, Mear Durga Mala Manadir, Puns -
412 307, Maharashira, Also Ak Flat Ma, 301,
drd Flaar. Krushnai 52 No. 2, H Mo 401, Mear
Afur Socaly, Undn. Pune -411028

Dlgar Sin'Madam,

Reg: Demand Natice under section 13(2) read with section 13(13) of Securitisation and
Recanstruciion ef Financial Assets and Enforcement of Security Inberest Act, 2003 in the accoaunt
of GH19072103680 Bhushan Laxman Kathar

1T Fuleron |ncka Hame Financs Campeny Limiled ad provded vanous credif Taciilies b e Bhushan
Laxman Katkar [the Borower] as detiiled hereinalter, ar securmg e moayements dondg with sEpuisied
Irbera Imierian, B whadhy, vaironis Gonaments wenk execiied Numshad by e caplioned bornorads, The
Eapilifies wane alsosaouied byway al cropding Martgage on immtowabils propesty’ praperlies by Bheshan
Laxman Katkar and its Co-borrgwer in [ayour of the Fuleron India Homa Fnance Company Limitad
Sufenuenl o e detEuls rmade Iy (e Bomower, (e Fulleion Inds Homs Franoes Company Lmibed hag
dectaned ils aceaunt a5 Non-Perkrmmg Asgel (NP on QRTINS Ik accordance wish Guidelnes and
Direchors ssund by Resera Bank of india (RBIL Laleran, Fulerton ndia Mome Franos Company Limilog
has essgnad s antro ulslanding debls as decread & sgare! Bhushan Laxman Katkar (fha Bomoasr)
and its Cio-bomowan's); akong 'with underdying saowites i Omkara Assets Recomstruection Pvil, Lid.
{OMEARA] havng registersd office at Mo 9, M. P Magar First Strest, Kongu Magsar Extersion, Tinpur 641
60T and comparate offics at Kohinoar aouare. 47th Floor, M.C. Kelar Marg, R.G.Gadkan Chowd, Dedar
twest), Mumban-400038 acing i &5 cepadity a5 Trustes of OMEARA PE222020-21 Thist vide Assgnmeant
Agreement dated 2602, 2021 duly registessd with 2 Sulk Ragistearn, Andhen B on 15042021 shich was
later assignesd t Omkara PE212084-25 Trugt vade registensd Assiorenent Agresmnent dajed 1500 2025
Accardinoly, SARPL nas slepped inlg the shoes of Fulleton bnda Hore Finance Campany and becami
el e b recoeny B enlre aulstanding debd and eraree the aecurlios.

The dedaits of the refered verous financial assitanca | cradit faclites provides by Fullenon India Home
Finance Campany Limited sdth outstanding dues as on 30,10, 2025 and details ef morgaged seciby ae
rnaie particulary gven i Schedule Aand inferakaenumeraled hersurdar as glven hersurar

18e ] Man ; (etsianding princpal |  bbresiasen | Penalinfsresias | Tod Guisending
Ho. re.of Facliny Aratisd 3110055 on J0CHE 2325 | ps o ML1RICS
1 E‘Fﬂl]ﬂh'l-l; Finance Poal 22,19, 387.00 2723 219,07 40,854 54 a.4£3 560.81

SECURITIES The repuyment of the above referned cradit 18 ciities slong wilh imnterestand other charges
eic., 35 agread ware inber alia secured by the way of mangage propaifies as under- All that Piede and
Parcel Propasty Bearing address at Flat Mo, 301, 3rd Floar, Brushnai Sr. Na, 2, H No, 41, Near Btur
Sachety, Undri, Pune-211028

i fams of the Laan Sgreamens read with Sacunty Documents. Bhishan Lexman Katkar, the Bormawer
Fad graed wigh Fullafan India Hame: Firance Compary Limilied, o repay ke Finpncial fssistanc wilh
afipuiatad interest ip accardance with the benms and conditions a3 mentioned in Sie Laan Aoreements
and oiher documenis

Eushan Laornan Ealkar, the Bormoaer have tailed &0 neglecied [o sy o e Fuledon [nda Home
Finarce Company Limied, the Instaimenls of principal amount, nterestand other monlas ansig out of
e subject credit faciilies provided fo tha Bhushan Laxman Kalkar

Despile repested requests, you all Moliges Mo 1 and 2 have f@led and reglecied te repay [he said
duesiniistanding lishitties. & sam of Rs. 50,43.560.61 [Rupees Fifty Lakh Forty-Three Thotsand
Five Hundred Sixty and Sixty-One Paise only) as on 30 10.202% phus axperses and alher charges
g able Teneom s due and peavabile by yau.

The urdarsigred has basn duly sppointed & Authorsed Officer by DMEARA ARC in temms of the of
Eazunlisation and Reconstrucion of Finances! Azsets and Enforcament of Seawily imtenest Act, 2002
{SARFAES Act M0E) and the Rules mada thane under, & amended [fam Sme o e

in lhese circumstances OMKARAARC heraby call upan youw and dermnand you o pary e enfine amounis due
and pavyalde a5 mesrlioned aboein respect ol the relermd Credn Faciles unce ke frandal decuments

The urdersipned o exercisa of powers confamed undar section 1 3(2) of the said Act calsupon Bhaashan
Laxman Katkar and all other Nalicsas, jointhy and severaly $o discharge in Tull the Lo labilty esan
3.0 2075 arvoundng o RS, 50,43, 560061 (Rupees Fily Lakh Forty-Thres Thousand Five Hundred
Slety and Siely-One Palae aaly] wilh furner intereat al e rate of 10.95% par arnum (conmracial)
fogethar weih Incidental expanses; casls, changas, eio., within 60 days from the data ol this notics fading
wihich fusthser achion shall be laken as per proed Son s of sechon 13(d ) of the said At 1o readize e does
Bnushan Lazman Katkar and al other Notices e further debamed inder section 13013} of tha Act fram
frarssfammg by way of saledease or olhemwese part with the possessian of the sacurad asseds mdamadio in
e ol [lber han i Ene andinary course of your isiness ) wilhaul dbtaming priar weillen corden| of
CAMEARAARC. Itis further adhised that nan-coenpliance 'with the referrad provisian conlsined in sechian
13013} af B said Act, is an oifance, punishable under section 2% read with section X3 of the said Aol

The notce s been |ssusdadlhoul preudice | he iohtol the secured credior o nisas any ofher lega
proceadings | action gz dapmed fit and nacassary under the provisions of ary alher laws for the time
I'_ﬂ,:i:luil:l:_ln;,u

OMEARA AR reaenvag ks right o call upon you 1o repay the liabilizes thal may arizs n fulure 88 obhear
conlingent labiilias.

FLeriher, kindly nooé st RS noticos @ Ssued in sipnessional oy notce aleady Bsued by FLderon India
Homea Finarce Campany (Assignor and'or QARPL & o &l unces Sectian 132) of tha SARFAES| Act
2002, il ary, Thanalora, all the nolices isfued under section 13[2] by Fulerlon ldia Home Fnance
Crmgany | OARPL shak be treated a2 wilthdrawn

Vs failhfuly
For OMKARA Assels Reconsiruction Pl L.
[actng In e capacity ag Trustes of OMICARA PE2113024-25 Trusy|

N
Authorized Officer

Schedule "A”
Description of iImmovable properties is-as under:- A1 thet pece and parcel of proparty
bearing address al Flal Mo 301, 3rd Floor, Krushag Se, Mo, 2, HMo, 41, Near Alur Sadely, Lindrd,
Puna- 417028
I. Details of the Financial Assistance: Housing Finance Pool faciily sanclicned en 05-01-21E
II, Defails of Financing & Security Documents:

| Sr.No Mame of the Documant Data
| 1. | AGREEMENT DDC MO 1287, DT 23.01.2018: WITH RR & INDEX, i 23.01.2018
| 2, | NOCFROMDEVELOPERS 1502 2018
3, | CORRECTION DEED DOC NQ 3740 0T 2403 218 WITHRR & INDEX B | 21.03.2018
4. | LOANAGREEMENT 2102208
0. | MOE 2202208
| B, | ACKD SANCTION LETTER 09.01.2018
{ 7. | DEMAND PROMISSORY NOTE 21022018
| 8, | LOANAPPLICATION 20922017
|9, | DEMARDLETTER, SADGURLI DEVELOPERS 16022018

Mﬂg @ Union Bﬂﬂa‘.ﬁ

W TTHTT W TRl Ay i Wl sk

Markal Branch - 914011, Balaji Palace, Near Water Tank, Lonikand Alandi Road, Markal, Tal: Khed,
Dist. Pune, Pin - 412105

PUBLIC NOTICE FOR SALE OF HYPOTHECATED VEHICLES
AS SECURITY TO BANK UNDER HYPOTHICATION DEED
dale by public auction of the vehicles under hypothecation to Union Bank of India, which is described in the schedule hereto, will be held
ealization of dues and further interest, charges and costs etc. of defaulting borrowers/guarantors. Interested persons may inspect the
vellicles with prior appointment of concerned Branch Manager. The Auction is being held “AS IS WHERE IS” and “AS IS WHAT |S” Basis
anfl will not be sold below the reserve price fixed by the bank. Notice is hereby given to the public in general and to the Borrower/s and
arantor/s in particular by Bank, the under mentioned vehicle hypothecated to Union Bank of India taken possession, will be sold under
Augtion as per the terms and condition mentioned below for recovery of dues and further interest, charges and costs etc. The concerned
aumority reserves the right to accept or reject all or any of the offers without assigning any reasons thereto.

SCHEDULE - (Description of Vehicle)

Name of the Borrower & Description of the Date, Time & Reserve Price Name of the Branch &

. | Vehicle (make, model, year and Registration No.) place of Auction & EMD details of payment of EMD
Mr. Sagar Pandurang Lokhande (Borrower) Auction date & Place: Reserve Price: | MARKAL Branch: 14012.
MH 14 FM 9997 28.01.2026 by 2.00 PM, Rs. 3.58,000.00 | Mobile No. 9611856114/
Engine No.: XXXXXXX36006 at Earnest Money Account No:
Chassis No.: XXXXXXXXXXXXX5532 GOLEGAON, TAL KHED, | Deposit (EMD)- 140121980050000
Color: WHITE DIST PUNE - 412105. 10% of reserve | IFSC Code: UBIN014011
Make: 2016 price MARKAL Branch
Model: HYUNDAI CRETA 1.4 CRDI S PLUS payable at PUNE

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

(@) pnl> Housing| AES. OFFICE: 9 FLOOR, ANTRIKSH BHAWAN, 22 K.G. MARG, NEW DELHI - 110001,
(D)5 oM=L PHONES :011-23357171, 23357172, 23705414 WEBSITE:-wwa.pabhousing.com

B.MEH'IDHWA.: E-Eli Frﬂnh F.HI[.H'. ﬁ&l Vista, S.no 5994=598 5534, Sahney Sujan Park, Lulla Nagar, Pune, Maharashira - 411040
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Whenaas tha undemsignad baing lhe Aulhorised Officarof the PNB Howsing Fingmca Lid. undar lhe Securitisalion end Recanstruction of Finandcal
Assets & in complianca of Rula &(1) of Enforcement of Securily Interest Act. 2002, and in exarcise of powsrs condermred under sachon 1312} read
with Rule 3 of the Secunty Interast (Enforcement) Rules 2002, ssuad demand nofice’s an the date mentioned againsteach accourt calling upon she
respaciive borrowers to repay the amount &5 mentioned againsd sach account within 60 days from the date of noticeys) date of recaipt of the said
noticess, The boerower’s hawing failed o repay the amaunt, nobce s hersby givan 1o the bormawen's and the publc in general that the undersignad
has laken possession of he propertylies descibed berein balow in exercise powars conferned on himber under Sackon 13(4) of the sad Act read
wilh Fule B of the said Rulas an the data: menlioned agansteach accunl The borrowars i parlicular and the publc n ganeral is henaby caulianed
not o deal with he propedylies and any daabng with the propertyies will be subsact ko the charge of PNB Housing Finaree Lid., far the amount end
mbarast theraon &5 per loan agreement. The borowers' atbendion &imiled 1o prosisions of Sub-saction (B of Secllon®d of the Adl, in respect of tma
available, o redeam the sacured sagels

Loan of ol Amount Diata Dexcriplian ol ke Property/ies
Acgounl Horroveer Lo % Outstanding Muorgaged
KHL/KROW, /082 MrRAJESH NANDKUMAR TADRR025] Re51,56,485.19% [16-01-2026{1.Unif Mo & 2, 5R Mo 75, Maorth Block,
B/806915 MOTWANI Mrs, NEHE MOTWANI, [Fifty One Lakh Fifty | Symbalic [2nd Flocs Sacread Woed, NR Jagtap
B0 KONDHWA | DEEPAK MANDKUMAR MOTWANI, Sk Thinassnd Four Chowk, Wanavadl, Pure, Maharashira-
PAYAL DEEPAK MOTWARI, AKASH Hundred Minety Fiva & 411044
DEEPAK BYOTWERNE SRl IMPEX Kinatean Paize Only)

PLACE : - KDMDEWA DATE:- 21.01.2026 AUTHORIZED OFFICE, PNB HOUSING FINANCE LTD.

ms & Condition of Auction:1) The vehicles are being sold on “AS IS WHERE IS WHATEVER THERE IS AND WITHOUT RECOURSE
IS” as such sale is without any kind of warranties and indemnities. 2) Particulars of the vehicles (viz. extent & measurements
cified in the Auction Sale Notice has been stated to the best of information of the Bank and Bank shall not be answerable for any
r, misstatement or omission. Actual extant & dimensions may differ. 3) Auction/Sale Notice issued by the Bank is an invitation
e general public to submit their bids and the same does not constitute and will not be deemed to constitute any commitment or
esentation on the part of the Bank. Interested bidders are advised to verify the details of vehicles with the bank and to conduct own
pendent enquiries /due diligence about the title & present condition of the property / assets and claims / dues affecting the property
re submission of bid/s. 4) For participating in auction, intending bidders have to deposit a refundable EMD of 10% of reserve price
ay of DD/Pay Order on 28.01.2026 by 2.00 PM favouring Union Bank of India, for branches mentioned above for Sr. No. 1, 2, 3 & 4
ards interest free earnest money deposit. Intending buyers shall submit their offer in sealed envelope with superscriptions “Quotation
urchase of vehicle number ” and same should reach the concerned authority before 2.00 PM on 28.01.2026.” The sealed
tation will be opened at 2.00 PM on 28.01.2026 and intending buyers who have submitted their offer may choose to remain present at
time. 5) Bids once made shall not be cancelled or withdrawn. The successful bidder shall deposit balance 90% of bid amount within
ays from the date of sale/Auction or any such time as may be extended by the bank, failing which, EMD will not be refunded and the
icle will be again put to sale. 6) Applicable legal charges for conveyance, stamp duty, registration charges and other incidental charges
Il be borne by the successful bidder. 7) The decision of the Bank is final, binding and unquestionable..

Sd/-
AUTHORISED SIGNATORY, UNION BANK OF INDIA

13 [— BAJAJ HOUSING FINANCE LIMITED

Corporate Offica: Cersbrum It Park B2 Budding, 5th Floor, Kalyani Nagar, Pune, Maharashira - 411014 Branch Office:
MER Capdal Uinit Mos, 8 & 9. Ground Floor,Sr, Mo, 38, CTS Mo, SB36 Near PLCMC Budlding. Morsadl, Bimgsi, Pune — 411018,
hMaharashira AUTHOREZEDR QFFICER'S DETAILS: NAME Rahul Singh f EMAIL 1D rahul singhdg@bajajbousing coin MOB

MO, EB4E7034107 & GOTHIISE33
APPENDIX IV -A [Rule 8{6)] 5ALE NOTICE FOR SALE OF INMMOVABLE PROPERTY

E-Aucton Sale notice for Sale of Immovable Assets under the Sacuritisation and Reconstruckon of Financial Assets and
Enforcament of the Secunly Interast Act 2002 sead with proviso to rofe 346) of the Security Interest (Enforcement) Rubes, 2002
Nodicz is hergby given to the poblic in general and in paslicular b the Booower (5 ard Guarantor(s) thal the below described
immiovable property morgagedichanged to the Securad Creditor. the physical possession of which has been taken owver by the
Autharized Officer of the Baja) Houstng Finance Lid {Secured Creditar), will be sold on " is where 187, *As iswhatis®, “Whateves
thare i and "Without Recowrse Basis™ for racowvery of he loan dues, agplicable interest. charges andcosls eto., payabde to Bajaj
Hiowsing Finance Ltd as dedassd below

Details of BorroweriCo Borrowers Description of the Details of E Auction

iGuarantor]5) and Loan Details Immowvable Properties

E-auction date - 24/02/2026 betesasn 9100 am o

Satara Zone
Zonal Office, “Jeevan Tara"”, LIC Building,
Opp. Collector Office, Satara — 415 001
Ph: 02162-299483, E-mail: cmmarc_sati@mahabank. bank.in

POSSESSION NOTICE [appendix IV under the Act — rule- 8(1)]

hereaas tha undersigned being Authorized Officer of the Bank of Maharashtra under the Securilization and
Reconstruction of Financial Assets and Enforcamant of Sacurity Interast Act - 2002 and in exarcise of powers
chrferrad under Section 13(12) read with rule 3 of Security Iinteresl (Enforcement) Rules, 2002 issued
ymand Motica dated as mentioned below calling upon the following Borrowers to repay the amount
entioned in schadule along with further interest and chamges within 60 days from the date of the said
ica. The Borowers having faiked to repay the amaunt, Notice is hereby given to the Borrowers and the
Fublic in general that the undersigned has taken Possession of the properties described herein below in
ekercise of powers conferred on him under Section 134 jofthe said Actread with rule 8 of the said rules on the
dites mentioned in the schedule hereunder. The Borrowers in particular and the Public in general are hersby
chulioned notio deal with the properties and any dealings with the properties will be subject iothe charge of the

@ ATTE HETEeE

Bank of Maharashtra

T TIOETT O T

v il g

' Date of Demand
B Branch Name & . , Maotice
o Name & Address of Qutstanding Amount in Rs. Date. &ﬂ;
Borrowers and Guarantors i of Possession
1 | Branch: Karad Rs.16,39,178/- (Rupees Sixteen Lakhs | 2732025
Borrowers : Mr. Rajendra Akaram I{n:-lli,!‘rhirty Mine Thousand One Hundred
and Co-Borrower Mr. Yuvra] Rajendra Il Seventy Eight Only) plus further interest| 16/01/2026
Koli and Guarantor : Mr. Dhanan}ayi al applicable rates plus costs, charges| (Physical)
Madhukar Koli | and expenses atc.

The details of the Immovable properties mortgaged to the Bank and taken possession by the
Bank are as follows: Registered Mortgage of All that pieces and parcel of the proparty consisting /
bearing Flat No. 304, admeasuring 88.58 Sq. Mirs. L.e. 953.12 Sq. Ft (Super Buill-up) situated on the
Third Floor, in the building out of a scheme named and styled as "Ral Heights®, constructed on
Bhumapan No. 183/2 admeaasuring HO 10Ai.e, 1000 5q. Mtrs. and also Nagarpanchayat Milkat No: GB
-1517, situated at Malkapur, Taluka — Karad, District — Satara — 415 538 and Bounded as under: - Onor
Towards North— Milkat of Bhumapan No, 183/2, On or Towards South — Flat Mo, 301 situated on Third
Fioor, On or Towards East=FRoad in sanctioned layout, On or Towards West- Fiat No. 303 situaied on
Third Floor. CERSAI Asset ID: 200035918983.

:Rs. 17.97.265.00/- (Rupees Seventoean

2 | Branch : Malharpath 25/07/2025
Borrower/s/Co-Borrower/s : Mr. Ganesh | Lakhs Ninety Seven Thousand Two -
Narayan Parmar & Mrs. Dhanl Ganesh | Hundred Sixty Five Only) plus interest 16/01/2026
Parmar at applicable rates plus costs, charges,| (Physical)

- and axpansas, elo

The details of the Immovable properties mortgaged to the Bank and taken possession by the
Bank are as follows: Primary Security -

Registerad Morigaga of all the pieces and parcel of the land locatad at Mundhea, Taluka Karad, District
Satara baaring R.5. No. 74/1/Plot No. 35 admeasunng area 10.1.67 R, Sq. Mirand R.5. No. 74/1/Plal
Ma 36 admeasuring area 6,26,25 R.5q. Mir, over which RCC Building is constructed named and styled
as "Sairam Galaxy” out of which Flat Mo, F-2 on First Floor admeasuring superbuiltup area 80.40 Sq.
Mitr 1.e, &50.00 Sq. Fis bearing Grampanchayat Milkat Na, 1300013 situated at Mundhe, within local
limits of Taluka Karad and registered in the name of Mr, Ganesh Narayan Parmar & Mrs, Dhani Ganesh
Farmar. Property Bounded as; On ihe North: Properly of Mr. Nitin More, On the South: Flat Mo, F-3,
On the East: Property of Mr, Jitendra Jambhale, On the West: Flat No. F-1

CERSAIID: 200076888015

Chief Manager & Authorised Officer,
Bank of Maharashtra, Satara Zone

Date : 16/01/2026
Place : Satara

LAMN:- H40ZHHLOGSZ394 & &1 that DiBDi'." and DEI'GE' 12:00 prm wilth undimiled fxdension ol 5mimmsloes
H40ZHLTDE34741 of the Immavable|Lastdate of submission of Earnest Money Daposit
1. Pravin Shripal Arage {Through legal heir| propery being Flal No [ [EMD) with KYC is - 230202006 up to 5:00p.m, [IST.)
since decoased) (Borrower) 408 Fourth Floor Tower| Date of Inspection:-  27/01/2026 to 18/02/2026
2. Payal Kulbhushan Sonune (Co-Borrower) | No B4 Forest  Tralls| petween 11:00 am to 400 pr (15T,

3. Vira Praveen Arage (Co-Borrower) Everglades H3, And H4 | Reserve Price; For Immovable property Rs
Al Flat No 201, Sal Shilp, Paud Road Behind| Survey Mo 168 {11, |40 50,000/ (Rupees Forty Lakhs Fisty Thousand Only)
Daulat Petrol Pump. Bhugaon, Pune|Mouje Bhugaon, Taluka) The Earnest Money Deposit Will Be Rs. 4,05 000/-
Maharashira<412115 Mulshi District Pune -|{Rupess Four Lakh  Five Thousand Only) 10% of
Outstanding Amount - Rs. 23,56 493/- 412115 Reserve Price

({Rupees Twenly Three Lakhs Fifty Six Thousand Four Hundred Ninety | Bid Increment - RS, 25 000/ (Rupees Twenly Five
Thrae Only) as on 17012026 alomng with fubure interest and charges Thousand Only) & in such miltipes

accrued wg.f; 1?-:@1:'2025 ; L e o A
Terms and Conditions of the Public Auction are as under; = The Secured asset will nol be sold below lhe Besarve price, = The
Auickon Salewill ba-online through e-awction portal. « The e-Auction wll {ake place throwgh portal hitps:bankatciions.m, on
24/022026 fram 11:00AM to 1200 PM with unlimited auto exiension of 5 ménules each, - For defalled terms and  conditions
plaasa rafer company website URL hips:iwww bajajhousinglinance. inlfaucton-notices  or for any clanfication please connact
with Authorized officar.

Date: ; 21.01.2026 Place:- PLNE Authorized Officer, {Rahul Singh) Bajaj Housing Finance Limitad

MAHINDRA RURAL HOUSING FINANCE LTD.

Corporate Office:- Agasty Corporate Park, Piramal, Amiti Building, Unit No. 203, 2nd Floor, B Wing, Sunder Bung, Kurla West,
Mumbai Mahrashtra 400 070 India.CIN — U65922MH2007PLC169791 R Branch Office :- MRHFL EPI Centre, Office No. 302, 3rd
Floor, S No. 4/6, F Plot No. 64 C, 3/MP/2, Pune Mumbai Road, Manali Hotel, Near Shoppers Stop, Wakdewadi, Shivaji Nagar,
Pune 411005

I POSSESSION NOTICE (for immovable property) Rule 8-(1) l

Whereas, the undersigned being the Authorized Officer of (Mahindra Rural Housing Finance Limited) under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of
powers conferred under section 13(12) read with Rule 8 & 9 of the Security Interest (Enforcement) Rules 2002, Demand
Notice(s) were issued by the Authorised Officer of the company to the borrowers to repay the amount mentioned in the
notice within 60 days from the date of receipt of the said notice. The mentioned borrowers having failed to repay the
amount, notice is hereby given to the below mentioned borrowers in particular that the undersigned has taken physical
possession of the property described herein below in exercise of powers conferred on him under Section 13(4) of the said
Actread with Rule 8 of the said rules. The borrowers in particular and the publicin general are hereby cautioned not to deal
with the property (Secured Asset) mentioned herein and any dealings with the such property will be subject to the charge
of Mahindra Rural Housing Finance Limited foranamountas mentioned herein under with interest thereon.

Date of
Possession

20-01-2026
(Physical
possession)

Demand Notice
Date and Amount

Demand Notice Date 27-01-
2025,
X 4,05,502.00
(FOUR LAKH FIVE
THOUSAND FIVE HUNDRED
TWO)

Description of Secured
Asset (Immovable Property)

GPH NO 122 ADM 670 SQ FT BUILT UP
AREA 480 SQ FT A/P AMBARDE TQ
SHAHUWADI DIST KOLHAPUR. (BOUNDED
BY:- EAST- PROPERTY F DAULU PATIL
WEST-PROPERTY OF SHAMRAO PATIL,
NORTH - ROAD SOUTH- PROPERTY OF
VASANT PATIL)

Name of the Borrower(s) /
.| Guarantor (s) (Name Of The Branch)

1. | (LOAN NO. XSEMKOL00941157
KOLHAPUR)

DAGADU DNYANU PATIL,
RESHMA PRAKASH PATIL, LAXMI
DAGDU PATIL,PRAKASH DAGDU

PATIL,SUNIL DAGDU
PATIL,LRAMCHANDRA
GANGARAM RANVARE

2. | (LOAN NO. XSEMKOL01081992, |C.SNO 1082 ADM 633.22 SQ FT AT KAGAL DIST
KOLHAPUR) KOLHAPUR (BOUNDED BY:- EAST-CS NO 1080,
MARUTI BHAU LOHAR, WEST- ROAD, NORTH- REMAINING LAND OF
RAVINDRA MARUTI SAME CSNO, SOUTH-ROAD & CSNO 1081)
LOHAR,SAVITA RAVINDRA
LOHAR, KIRAN MARUTI LOHAR

20-01-2026
(Physical
Possession)

Demand Notice Date
20-06-2025,
X5,11,571.00
FIVE LAKH ELEVEN
THOUSAND FIVE HUNDRED

SEVETY ONE
3. | (LOAN NO. XSEMKOL00952833, |[SURVEY NO 25/2/A KAMAT COLONY Demand Notice Date 17-01-2026
KOLHAPUR) YADAVWADI AT SHIROLI PULACHI TQ 25-08-2025 (Physical

VIJAY SHIVAJI PARIT, DIPALI VIJAY [ HATKANAGALEDIST KOLHAPUR.(BOUNDED
PARIT BY:- EAST- ROAD, WEST- PROPERTY OF PATIL,
NORTH- SANGITA VIJAY YADAV, SOUTH -

X8,70,286.00
EIGHT LAKH SEVENTY
THOUSAND TWO HUNDRED

Possession)

SANJAY BHIMRAO MAHIND) EIGHTY SIX
4. | (LOAN NO. XSEMPUNO00592949, |GUT NO 2046 MILKAT NO (OLD) 0690 New No Demand Notice Date 17-01-2026
PUNE) (0171) A/P SHIKRAPUR TQ SHIRUR DIST PUNE. 19-02-2025 (Physical

VILAS VASANT
PIMPARKAR,POONAM VIKAS
PIMPARKAR, VIKAS VILAS
PIMPARKAR,MANDA VILAS

(BOUNDED BY:- EAST-PROPERTY OF MOTHE
WEST-PROPERTY OF TITHE, NORTH- PROPERTY
OF MR CHAVAN, SOUTH-ROAD )

X11,23,271.00 Possession)
ELEVEN LAKH TWETY THREE

THOSUAND TWO HUNDRED

PIMPARKAR SEVETY ONE
5. (LOAN NO. ALL THE PIECE AND PARCEL OF THE LAND PLOT Demand Notice Date 17-01-2026
XOAHCND000001738276, NO 10 ADM 1000 SQ FT GUT NO 496 OLD GUT 29-08-2025 (Physical
PUNE) NO 601 SITUATED AT TALERANWADI TQ X23,67,463.00 Possession)
SEEMA ANAND TAK, ANAND |HAVELI DIST PUNE (BOUNDED BY EAST-| TWENTY THREE LAKH SIXTY
BABURAO TAK INTERNAL ROAD WEST - PLOT NO 9NORTH-| SEVEN THOUSAND FOUR

PLOT NO 11 SOUTH- INTERNAL ROAD HUNDRED SIXTY THREE
6. |(LOAN NO. XREMPUNO00266860,|ALL THE PIECE AND PARCEL OF FLAT NO Demand Notice Date 16-01-2026
PUNE) 206,2ND FLOOR PADMDHAN HEIGHTS,GUT NO 12-09-2025 (Physical

MANJURALI RAUF CHOUDHARY, [19/11WARULWADI NARAYANGAON,TQ
RASID KHATOON ALI JUNNAR DIST PUNE.(BOUNDED BY EAST- AS

PER PLAN WEST - AS PER PLAN NORTH- AS PER

PLANSOUTH-ASPERPLAN

X'18,64,378.00
EIGHTEEN LAKH SIXTY FOUR
THOUSSAND THREE
HUNDRED SEVENTY EIGHT

Possession)

|

Sd/- Authorised Officer

Place: Kolhapur, Pune
Mahindra Rural Housing Finance Ltd.

Date : 21/01/2026

CHOLAMANDALAM INVESTMENT AND

FINANCE COMPANY LIMITED

Corporate office address:-Chola Crest,Super B, C54 & C55,4,
Thiru Vi Ka Industrial Estate, Guindy, Chennai - 600 032

E-AUCTION SALE NOTICE (Sale Through e-bidding Only)

E-Auction sale notice of 15 days for sale ofimmovable assets under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the PUBLIC IN GENERAL and in particular to the Borrower(s) and Guarantor(s) indicated in
COLUMN (A) that the below described immovable property(lies) described in COLUMN (C) Mortgaged / Charged to the
secured creditor the CONSTRUCTIVE / PHYSICAL POSSESSION of which has been taken as described in COLUMN (D) by
the Authorized Officer of Housing CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Secured Creditor,
will be sold on “As is Where is", “As is what is” and “ Whatever there is” as per details mentioned below :- Notice is hereby
given to Borrower / Mortgagor(s) / legal heir, legal representatives (Whether Known or unknown), executor(s), administrator
(s), successor(s) and assign(s) of the respective Borrower(s) / Mortgagor(s) (Since deceased). as the case may be indicated in
COLUMN (A) under Rule 8(6) of the Security Interest (Enforcement) Rules 2002. For detailed terms & conditions of the sale,
please refer to the link provided in CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED secured
Creditior’s website i.e. https://www.cholamandalam.com & www.auctionfocus.in

Chola

Eaiter o dwetrer Hife

2

ADITYA BIRLA HOUSING FINANCE LIMITED

Registered Office- Indian Rayon Compound, Veraval, Gujarat — 362266
Branch Office- G-Corp Tech Park, 8th floor, Kasar Wadavali, Ghodbunder Road, Thane, MH-400601

W ADITYA BIRLA
I"‘ﬂ CAPITAL

DEMAND NOTICE (under Rule 3 (1) of Security Interest (Enforcement) Rules, 2002)

Substituted Service Of Notice U/S.13 (2) Of Securitisation And Reconstruction Of Financial Assets And Enforcement Of Security Interest Act, 2002.
Notice is hereby given to the borrowers as mentioned below that since they have defaulted in repayment of the Credit facility availed by them from
Aditya Birla Housing Finance Limited (ABHFL), their loan accounts have been classified as Non-Performing Assets in the books of the
Company as per RBI guidelines thereto. Thereafter, ABHFL has issued demand notices under section 13(2) of the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI Act) on the last known addresses of the said bor-
rowers thereby calling upon and demanding from them to repay the entire outstanding amount together with further interest at thecontractual rate
on the aforesaid amount and incidental expenses, cost, charges etc. as stated in the said demand notices. However, the demand notice is also
being served by way of publication, as per Rule 3 of the Security Interest (Enforcement) Rules, 2002 (SARFAESI Rules):

[A] [B] [C] [D] [E]& [F] [G]
SI LOAN ACCOUNT NO. Ols. DUES TO DESCRIPTION OF = RESERVE | pATE OF
No NAMES OF BORROWER(S) BE RECOVERED THE IMMOVABLE b % PRICE (IN") AUCTION &
I MORTGAGER(S) | (SECURED AN e EARNESTMONEY | TIME
GAURANTOR(S) DEBTS) ISECURED ASSET E DEPOSIT (IN°
1 |Loan Agreement No.- Rs. 21,72,823/- | All the piece and parcel of land Rs. 31,27,860/- 11.02.2026
LAP3ICL000152182. (Rupees Twenty- | bearing Grampanchayat Milkat (Rupees Thirty-One| from 02.00
Mr/Mrs. SANDEEP One Lakhs No.1019 admeasuring 3228 Sqft] @ Lakhs Twenty- P.M. to 04.00
DATTATRAY GURAV Seventy-Two | along with construction Ground| <3 Seven Thousand P.M. (with
Mr/Mrs. AMRUTA SHRENIK Thousand Eight | floor 875 Sqft and First floor 300 % Eight Hundred w d
GURAV Hundred and | Sqft Total built up area 1175 Sqft| £ Sixty Only) automate
Mr/Mrs. SUVARNA Twenty-Three Only) | being the portion of land Gat No.|  © extengons of
DATTATRAY GURAV DUE AS ON 15-07- | 306 Plot No.2 admeasuring 3228 5 minutes
Mr/Mrs. DATATTRAY GANPATI 2025 ALONG WITH Sqft situated at Haroli W|th|n'the EMD each
GURAV NTERESTAND | Shirol Diet ohapur Which Rs.3,12, 7861
irol Dist Kolhapur.Which is
Mr/Mrs. SHRENIK DATTATRAY | n11eR EXPENSES | bounded as under, East- Road (Rupees Three
BURAV THEREONTILL | West- Pandurang B Kadam North- Lakhs Twelve
Allare Ro./ at DATE OF Laxmibai L Patole South - Kumar Thousand Seven
MARATHI SHALE SAMOR, REALIZATION. | S Gondhall Hundred Eighty-Six
HAROLI,HAROL,HAROLI Only) )
ROAD, KOLHAPUR,
MAHARASHTRA - 416102
Also at Milkat No.1019, Plot
No.2, , Ichalkarnji-Nandani
Road, NA, Haroli, Shirol,
Kolhapur, Maharashtra, 416102

SI. Name and Address Borrower/ Co-Borrower and Guarantor / Date of Amount due as per
i Co-Guarantor & Loan A/C No. NPADate | pemand Notice | Pemand Nofice fas on Date
1| 1. Faiz Raees Shaikh, 1208, 12, Urban County, Wing A, Agt No. 131, 1321. 133.| 01.01.2026 | 14-01-2026 Rs.31,62,894/- (Rupees

Mg Road, Nanekarwadi, Khed, Pune, Maharashtra, 410501. 2. Mudassar Raees Thirty One Lac Sixty Two
Shaikh, 1208, 12, Urban County, Wing A, Agt No. 131, 1321. 133. Mg Road, Thousand Eight Hundred
Nanekarwadi, Khed, Pune, Maharashtra, 410501. 3. Faiz Raees Shaikh, Flat No. Ninety Four Only) by way of

B1-102, Near Sai Shraddha Bunglow Society, Pisoli, Kington Elysia, Pune City,
Maharashtra, 411060. 4. Mudassar Raees Shaikh, Flat No. B1-102, Near Sai
Shraddha Bunglow Society, Pisoli, Kington Elysia, Pune City, Maharashtra, 411060. charges) and interest till
Loan Account No. LNPNPPHL-01230157777&LNPNPOHL-01230157782 05.01.2026

outstanding principal, arrears
(including accrued late

DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All That Piece And Parcel Of Flat 1208, 12th Floor, Carpet Area
48.48 Sq. Mtr. Dry Balcony Area 3.20 Sq. Mtr., Attached Terrace Area 3.11 Sq. Mtr. Total Area Of The Flat 56.79 Sq. Mtr. Situated At Urban County,
i adi, Khed, Pune, Maharashtra, 410501

| Wing A, Agt No. 131, 1321. 133. Mg Road, Nanekarw
2 | 1. Prakash Sadashiv Dubule, S No 504, Hissa No 5, Plot No A-6, Shiv Ganesh Park | 27.12.2025| 16-01-2026 | Rs. 25,41,880/- (Rupees

Vadange Chikhili Road, Near Raghiba Hotel, Tal Karveer, Kolhapur, Maharashtra, Twenty Five Lac Forty One
416006. 2. Anita Dattatray Padale, S No 504, Hissa No 5, Plot No A-6, Shiv Ganesh Thousand Eight Hundred
Park Vadange Chikhili Road, Near Raghiba Hotel, Tal Karveer, Kolhapur, Maharashtra, Eighty Only) by way of

416006. 3. Prakash Sadashiv Dubule, Mahadev Nagari, AIP Wadange Sakhalkar
Mala, Wadange. Kolhapur, Maharashtra, 416229. 4. Anita Dattatray Padale, Mahadev
Nagari, A/P Wadange Sakhalkar Mala, Wadange. Kolhapur, Maharashtra, 416229. 5.
Prakash Sadashiv Dubule, C/O: Nikhil Fabricators And Aggro 604/68, Plot No. B,
Wadange, Karveer, Kolhapur, Maharashtra, 416229.

Loan Account No. LNKLPPHL-04220127492 & LNKLPPHL-04220127493 |

outstanding principal,
arrears (including accrued
late charges) and interest
till 05.01.2026

DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All The Piece And Parcel Of “Plot No. A-6, Mauje Vadange, Tal.
Karveer, Dist. Kolhapur, 8a Khata No.1584 As Mentioned On 7/12 I.E. Entry Of R.S.N0.504/5, Total Admi. Area Of 0.49.00 Sq. Mtr, Out Of Which
The Area Of 0.27.00 Sq.Mtr, Out Of The Non-Agricultural Plots, Plot No. A-6 Has An Area Of 85.87 Sq.Mtr, Total Milkat And The R.C.C. Bungalow
Milkat Area Of 78.48 Sq.Mtr. |.E. 844.00 Sq.Ft. (Of Which The Area Of Gram Panchayat Milkat No. 1529 Is 845.00 Sq. Ft), Mauje Vadange, Shiv
Ganesh Park, Chikhali Road, Near Raghibha Hotel, Tal. Karveer, Dist. Kolhapur -416006 & Boundaries: - East: Colony Road, West: Property Of
Plot No. A-5, South: Property Of Plot No. A-7, North: Colony Road.

1. INSPECTION DATE : 09.02.2026.

2. MINIMUM BID INCREMENT AMOUNT : " 10,000/-

3. LAST DATE OF SUBMISSION OF BID / EMD / REQUEST LETTER FOR PARTICIPATION IS : 10-02-2026. before 5 p.m

3 | 1. Rohan Choudhari, Flat No 104, First Floor, Plot No 1 And 2, Arman Residency, Old S No| 01.01.2026 | 16-01-2026
177/ 1b/ 1a New S No 168/ 1/ B/ 1a, A Wing Akkalkot Road Mallikarjun Nagar South Solapur
,690, Market Yard Solapur Maharashtra, 413005. 2. Dattatray Ramchandra Choudhari,
Flat No 104, First Floor, Plot No 1 And 2, Arman Residency, Old S No 177/ 1b/ 1a New S No
168/ 1/ B/ 1a, A Wing Akkalkot Road Mallikarjun Nagar South Solapur ,690, Market Yard
Solapur Maharashtra, 413005. 3. Rohan Choudhari, 9/152, Raviwar Peth, Solapur North,
Maharashtra, 413005. 4. Dattatray Ramchandra Choudhari, 9/152, Raviwar Peth, Solapur
North, Maharashtra, 413005. 5. Rohan Choudhari, 157/3 Bhavani Peth. Mangalwar Peth,
Solapir, Maharashtra, 413002. 6. Dattatray Ramchandra Choudhari, 577, East Mangalwar ;
Peth, Solapur North, City Hospital, Solapur, Maharashtra, 413002. charges) and interest

Loan Account No. LNSLRPHL-08230179672 & LNSLRPHL-08230179678 til 05.01.2026

Rs. 28,72,428/-
(Rupees Twenty Eight
Lac Seventy Two
Thousand Four Hundred
Twenty Eight Only) by
way of outstanding
principal, arrears
(including accrued late

For detailed terms and conditions of the sale, please refer to the link provided on the website of the Secured Creditor i.e. https

Ilwww.cholamandalam.com and www.auctionfocus.in.
*Together with further interest as applicable in terms of loan agreement with, incidental expenses, costs, charges etc. Incurred up to the

date of payment and/or realisation thereof. For any assistance related to inspection of the property, or for obtaining the Bid document and
for any other queries, please get in touch with contact Mr. Jaydeep Vanjari on his Mobile No. 9822004399, E-mail ID :
jaydeepsv@chola.murugappa.com/. Mrs. Komal Sharma on 8870464652..official of CHOLAMANDALAM INVESTMENT AND
FINANCE COMPANY LIMITED to the best of Knowledge and information of the Authorized Officer of CHOLAMANDALAM
INVESTMENTAND FINANCE COMPANY LIMITED there are no encumbrances in respect of the above immovable properties/ secured
Assets.

DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All The Piece And Parcel Of “Flat No. 104, 'First Floor, Building Named As
'Arman Residency' Having Carpet Area Admeasuring 47.23 Sq. Mtr. |.E 598.25 Sq Fts, Built Up Area 64.12 Sq Mtr, L.LE 690 Sq Fts (Survey Number
168/1/B/1/A), Plot No. 1 And 2, Total Area Admeasuring Of Plot 677.90 Sq. Mtr, Property Bearing Old Survey No. 177/1b/1a/2, New Survey No. 168/1b/1a/2,
More Particularly An Non-Agricultural Layout, Situated In Kasabe Solapur, Tal. North Solapur, Dist. Solapur Within The Limits Of Solapur Municipal Council,
Solapur- 413005, And Bounded As : East: Flat No. 103, West: 12 Mtr Dp Road, North: Staircase & Flat No. 101, South: Boundaries Of Flat.

Authorised Officer
For Cholamandalam Investment and Finance Company Limited

Date: 20-01-2026
Place: Haroli

We hereby call upon the borrower stated herein to pay us within 60 days from the date of this notice, the outstanding amount (s)together with
further interest thereon plus cost, charges, expenses, etc. thereto failing which we shall be at liberty to enforce the security interest including but
not limited to taking possaession of and selling the secured asset entirely at your risk as to the cost and consequences.

Please note that as per section 13(13) of the SARFAESI Act, all of you are prohibited from transferring by way of sale, lease orotherwise, the
aforesaid secured assets without prior written consent of the Company. Any contravention of the said section by you shall invoke the penal
provisions as laid down under section 29 of the SARFAESI Act and / or any other legal provision in this regard.

Please note that as per sub-section (8) of section 13 of the Act, if the dues of ABHFL together with all costs, charges and expenses incurred by
ABHFL are tendered to ABHFL at any time before the date fixed for sale or transfer, the secured asset shall not be sold or transferred by ABHFL,
and no further step shall be taken by ABHFL or transfer or sale of that secured asset.

Date: 21.01.2026

Sd/- Authorised Officer

Place: MAHARASHTRA (Aditya Birla Housing Finance Limited)

epaper.financialexpress.com

o

Pune
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Expression of Interest (Eol)
for
Empanelment of Consultants

The Commissioner of Sugar, Maharashtra State, desires to empane
Consultants on its panel for Co-operative sugar factories in the State o
Maharashtra.

Interested bidders (public & private limited companies, partnership
proprietary firms & individual experts) need to register o
(https://sugarmart.sets.co.in/).

Only registered bilders are hereby advised to download the detailed terms ¢
conditions from website: https://sugarmart.sets.co.in/ after payment of Rs
50,000 plus GST as Enpanelment Registration Fee along with SugarMart'
processing fees (Service Provider's Fee) of Rs. 3000/- plus GST 18% each, wit
all details as instructed in hand copies to:

Commissioner of Sugar
Office of the Commissioner of Sugar Sakhar Sankul,
3rd Floor, Shivajinagar, Pune 411.005

And submit soft copy on Email Id - commsugar.byprod @gmail.com
The completely filled in applications shall be submitted within maximum 30 day
from the date of release of this advertisement.

Note :- bidders must pay online only using sugarMarts secured payment gatewa
Offline payment will not be accepted in any case.

Date 21/01/2026

Issued by:

The Commissioner of Sugar,
Sakhar Sankul, Shivajinager, Msharashtra Statu, Pune-5 | DGIPR/2025-26/5255)
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MAHINDRA RURAL HOUSING FINANCE LTD.

Corporate Office:- Agasty Corporate Park, Piramal, Amiti Building, Unit No. 203, 2nd Floor, B Wing, Sunder Bung, Kurla West,
Mumbai Mahrashtra 400 070 India.CIN — U65922MH2007PLC169791 R Branch Office :- MRHFL EPI Centre, Office No. 302, 3rd Floc ;,
S No. 4/6, F Plot No. 64 C, 3/MP/2, Pune Mumbai Road, Manali Hotel, Near Shoppers Stop, Wakdewadi, Shivaji Nagar, Pune 4110C 5
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	FORM A
	Relevant Particulars
	Name of corporate debtor
	Trivenimudrai Project Limited
	15/09/2010
	Date of incorporation of corporate debtor
	Registrar of Companies - Mumbai
	Authority under which corporate debtor is incorporated / registered
	Corporate Identity No. / Limited Liability Identification No. of corporate debtor
	U40106MH2010PLC327565
	Registered Office: - 405, Floor – 4, Plot – 212, East Wing, Tulsiani Chambers, Free Press Journal Marg, Nariman Point, Mumbai – 400021, Maharashtra, India
	Address of the registered office and principal office (if any) of corporate debtor
	Insolvency commencement date in respect of corporate debtor
	13/01/2026 (Order received on 19/01/2026)
	Estimated date of closure of insolvency resolution process
	12/07/2026
	Name: - Mr. Mahesh Kumar Gupta
	Name and registration number of the insolvency professional acting as interim resolution professional
	Reg Address: - C / O AEMG & Associates Chartered Accountants, 202, New Heera Panna Industrial Estate, Opp Business Park, Near Virwani Industrial Estate, Off Western Express Highway, Goregaon (East), Maharashtra - 400063
	Address and e-mail of the interim resolution professional, as registered with the Board
	9.
	Address: C / O AEMG & Associates Chartered Accountants, 213, New Heera Panna Industrial Estate, Opp Business Park, Near Virwani Industrial Estate, Off Western Express Highway, Goregaon (East), Maharashtra - 400063
	Address and e-mail to be used for correspondence with the interim resolution professional 
	10.
	02/02/2026 (14 days from the date of receipt of the Order by IRP) 
	Last date for submission of claims
	11.
	Classes of creditors, if any, under clause (b) of sub-section (6A) of section 21, ascertained by the interim resolution professional
	12.
	Not Applicable
	Names of Insolvency Professionals identified to act as Authorised Representative of creditors in a class (Three names for each class)
	13.
	(a) Relevant Forms and 
	14.
	(b) Details of authorized representatives 
	are available at: 
	Submission of false or misleading proofs of claim shall attract penalties.

